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No«M.A.473 of 1997
- (0.A.450 of 1997)

Date ef Order : 8.5.1998

Present 3 Hon'ble M .Justice S.N.Mallicks Vice-Chairmen.

Hen'ble MreS.Dasguptas Administrative Member.

F
INCGME TAX -
Vga . ’ hd

JOHN BARNARD SANGMA & ODRS

A

-‘f;'; Fer the applicant/ s fr.Madhusudan Banerjee» counsel.

g Res. in the G.A,

T
For the respendents/. Mr.S5amir Gheghs counssl.
applicants in 0.A,
, BROER
S.Dasg:lptat Aomo

This miscellanesus applicatien hés baen Piled by the
tospendants in the 0.A, seek ing extensien of time fer cempliance
ef this Tribunal's erder dated 4.9. 1997 passed in 0.A,450 of ¥
i 1897 for a Purther peri@d ef three menths Fram the date of i

4 ~ filing of the present M.A. This M,A, hag bean filed on 5.12.1997.
Since then mere than 5 menths have eldpsed, Thereforss no erder

. is required to be passed in this M.A,

2. This M,A, is disposed of accsfdingly.'ma erder is made
;o | . as te costs. - N
<
(S.Dasgupta@ (SeN.MR11 ick)

Administrative Member A , Vice=Chairman

TeSe



